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On behalf of the Committee on Private Members' Bills and Resolutions, I, having
been authorised by the Committee, present on their behalf, this their Thirtieth Report.

2 The Committee met on the 6th December, 1963 to consider allotment of time to
the Resolutions to be set down in the List of Business for Friday, the 13th December.,
1968

$. The Members whose resolutions are 10 be included in the List of Businen for the
13th December, 1968 had been invited to presemt their views on the resolutions before
the Committee. Shri Gopal Dutt Mengi attended the sitting.

4. The Committee recommnend the allocation of time as follows ;—

(1) Resolution regarding Upgrading of Madms dity. 1} hours.
(@ Resolution regarding Raillway line from Pathankot to Rissi. 1¢ hours.
(5) Resolution regarding “Owbudeman”. 1 hour.
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Commities on Private Members’ Bills end Reyolutions.
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